181 Written Answers

(c) whether fertilizer plants would work
to the capacity level during the next two
years ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : (a) and (b) A capacity utilisa-
tion of 809, is considered satisfactory for
the fertilizer industry according to the
norms as well as international staodards.
A pumbszr of fertilizer plants are operating
near or wbove this leve!l of capacity. Some
(erttlizer plants have, - however, not been
able to raise their production to a satis-
factory level due 10 wvarious constraints.
Equipement/design deficiencies and power
problems are the major constraints tnhi-
biting these plants. Remedial  measures
such as renovalion/debottienceking/moaer-
nisation, installatian of captive power
facilit’es, addinten of balancing equipments,
etg. have cithey been imtiiited or planned
1n order to removi the consiraints on pro-
duction and improve the performance of
these fertilizer plants.

(¢) The ferulizer planis now faced
with the aforesaid constraints are ¢xpected
to do much better afier the rcmedial mea-
sures have been implemented.

Freight subsidy for tramsport of Fertilizers

1321. SHRI MOOL CHAND DAGA :
Will the Minsster nf CHEMICALS AND
FERTILIZERS be pleased to state :

(@) whether it is a fact that the
Governmet allow freight subsidy {or trans-
pott of fertilizers; and

(b) if s0, the details tnereof ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : (a) Yes, Sir.

(b) The fertilizer manulaciurers are
required to sell their products at a uniform
maximum retail price (exclusive only of
local taxes). The distribution of fertilizers
is made by the manufacturer according to
the supply plan drawn up by the Govern-
ment for ¢ach season. The freight incurred
by the manuficturers on transport differs
from plant to plant and product to prioduct
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depending on the areas covered under the
gsupply plan. Therefore, specific freight is
determined for each manufacturer based on
the supply plan and 18 so reimbursed to
them.
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Import and Export of Films

1323. SHRI MOOL CHAND DAGA :
Wilil the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) the of name the countries from where
cinema films are being imported;

(b) whether our terms and conditions
for importing films from all those countries
are onec and the same and if not, the rgasons
thereof;

(¢) the amount paid by Goawernment to
the foreign countries during the last five
years giving country-wise details and yearly
break«up for importings films; and

(d) the wamount earnsd in foreign
exchange by exporting films abread during
the same period giving countrv-wise darails 2





